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NOTES OF THE REGISTRY ORDERS OF THE TRIBUNAL '
U ek b e Order dated 24.6,2002
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This O+.As was disposed of on 23,.3.2002,
giving direction te Respondents to consider the
case of the @eplicant, by eiving due weightage te¢
his past experience, while £illing up of the post
of EDBPM, Chaitanyapur B.O..By filing the presemnt
M.2.1007/01, the Pepuxkxerk kas dkseiesas tkak

sought the
Applicant has/seme fxpithkax directiens further.
while filing a reply to the said M-A-l(%?/()l.
the Department has disclesed that for £illing up
of the post of Postmaster in questien, ana,
advertisement had been issued fixing 14.@002
as the last date. To-day the Advecate for the
Applicant, by filine 524/02 ,submits that he
has already applied for the said post by submitt.
ing his applicatien en 3.6,2002. In the said
premises, having heard the ceunsel for the
applicant and shri B.Das, A.S.C., M.2,1007/01 is
disposed of with a direction to ReSponden’ts te
give due considerstion to the experience of the
Applicant, while undertaking the process of
selectien for the post of EDBPM, Chaitanyapur BO
as per the ebservations by this Tribunal en
23.3,2001,

M.A. Nos. 1007/01 ané 524/02 are disposed
of accordinely.

send cepies of the order to Respondents
at the cost of the aApplicant, en whose behalf
Shri Lenka f&x undert akes to file the re‘qulirei
post ages in course of the day. After filing of ti
required postages, a fwee copy of the order be

made available to Shri Lenka. Hesever, a free coy
of the order be given te Shri R.Das.
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